
RASAT A AH 

posted in due course. 

A 

INCOME TAX APPELLATE TRIBUNAL CHENNAI BENCHES CHENNAI 

Chennai 
Dt:14.05.2026 

APPRLLIS 

"A" Bench will not function on 14.05.2026. The cases are adjourned and to be 

NOTICE 

By Order 

DRAWING AND D:SBURS!NG OFFICER 
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